HIGH COURT OF UTTARANCHAL AT
NAINIITAL

NOTIFICATION

No. L%  /UHC/Admn.A/2004. Dated: March 16,2004,

Sri Amit Kumar Sirohi, Civil Judge (Jr.Div.), Hardwar is appointed
Judicial Magistrate, Hardwar, u/s 11(2) of the code of criminal Procedure
1973 vice Sri Subir Kumar.

No. LY. JUHC/Admn.A72004. Dated: March 16,2004

Km. Neelam, I Addl. Civil Judge (J.D.), Hardwar to be the Civil
Judge, (Jr.Div.), Haridwar vice Sri Amit Kumar Sirohi.

No. Lz . JSUHCAdmn . A2004. Dated: March 16,2004

Sri Sanjeev Kumar, 11 Addl. Civil Judge (I.D.), Hardwar to be I Addl.
Civil Judge (J.D.), Hardwar vice Km. Neelam,

No. Lt . JUHCAdmn A72004. Dated: March 16,2004

Km. Kusum, Il Addl. Civil Judge (J.D.), Roorkee (Hardwar) is
transferred and posted as II Addl. Civil Judge (J.D.), Hardwar vice Sri
Sanjeev Kumar.

No. b3 . JUHC/Admn.A/2004. Dated: March 16,2004

Sri Subir Kumar, Judicial Magistrate, Ist Class, Hardwar is transferred
and posted as Civil Judge (1.D.), Roorkee (Hardwar) vice Km. Sujata Singh.
No. L13. JUHC/Admn.A2004. Dated: March 16,2004

Km. Sujata Singh, Civil Judge (J.D.), Roorkee (Hardwar) to be I
Addl. Civil Judge (J.D.), Roorkee (Hardwar) vice Km. Anjusri Juyal.

No. u9q. JUHC/AdmnA2004. Dated: March 16,2004

Km. Anjusri Juyal, I Addl. Civil Judge (J.D.), Roorkee (Hardwar) to

be 1T Addl. Civil Judge (J.D.) vice km. Kusum.
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